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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQO(s). 1028-1029 CF 2008

C. MAGESH & ORS. Appel I ant (s)
VERSUS

STATE OF KARNATAKA Respondent ( s)

(Wth appln(s) for exenption fromfiling OT. and permission to file
addi tional documents and with office report )

Dat e: 09/03/ 2010 These Appeal s were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. S. S| RPURKAR
HON BLE MR JUSTI CE DEEPAK VERVA

For Appellant(s) Sushil Kumar, Sr. Adv.
V. K. Biju, Adv.

Adi tya, Adv.
Meenakshi, Adv.

D nesh Kumar Garg, Adv.
For Respondent (s) Ani t ha Shenoy, Adv.

Rashm Nandakurmar, Adv.

55 SFSSS

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. Sushil Kumar, |earned senior counsel appearing for
the appellants resuned his argunments at 3.10 p.m and
his | egs when the Court rose for the day |l eaving the matter as
part - heard.
Li st on 10.03. 2010.
(Shashi Sareen) ( Shashi Bala Vij)
Court Master Court Master

was on



